NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPLE BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 26.03.2021 (FRIDAY)

COURT — IV (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member
(Technical)
For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Vijay Kumar Chopra & Ors. Swapnil Gupta Rajshree
No. 12 of 2021 Vs. Chaudhuary-R1 to
Sudershan Chopra & Ors. R6
Akshita Sachdeva
Part Heard With Mansi Sood
Dhruv Chawla
2. Comp. App. (AT) | Arvind Chopra & Ors. Ekansh Mishra
No. 26 of 2021 Vs.
Vijay Kumar Chopra & Ors.
3. Comp. App. (AT) | Hemanshu Jamnadas Domadia Keith Varghee Richa Sandilya-R1
(Ins) No. 623 of Vs.
2020 Central Bank of India & Anr.
4, Comp. App. (AT) | Sam Business Continuity Services Minakshi Jyoti
(Ins) No. 86 of Vs.
2021 CA Kannan Tiruvengadam and Ors.
5. Comp. App. (AT) | Aditya Sikdar & Anr. Suhita Mukhopadhyay| Mohit Seth-R1
(Ins) No. 173 of Vs. Saurabh Basu-R2
2020 Allahabad Bank & Anr.
6. Comp. App. (AT) | Santosh Kumar Bhoot & Anr. Anuj Tiwari Surjan Singh
No. 02 of 2021 Vs. Shekhawat
Naval Kumar Bhoot & Ors. Adith Nair
7. Comp. App. (AT) | Registrar of Companies Rajesh K. Gogna Rajesh Bohra
No. 202 of 2020 | Vs.
Sri Amarnath Finance Ltd.
With
8. Comp. App. (AT) | Registrar of Companies Rajesh K. Gogna
No. 203 of 2020 | Vs.
Sunny Cast and Forge Pvt. Ltd.
9. Comp. App. (AT) | Mandira Koirala Nitish Sharma Anshuman Sood
No. 215 of 2020 Vs.
Sona Mandira Pvt. Ltd. & Ors.




10. | Comp. App. (AT) | The Rathna Textile Mills Pvt. Ltd. & B. Ragunath S. Santanam
No. 403 of 2018 | Ors. Swaminadhan
Vs.

V.R.A.R. Ramakrishnan

Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
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